
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 449 OF 2025 

 

IN THE MATTER OF:  

TRIBUNAL ON ITS OWN MOTION                                                  …APPLICANT  

VERSUS 

STATE OF UTTAR PRADESH & ORS.                                    …RESPONDENTS 

 

INDEX 

 

S. 

NO. 

PARTICULARS PAGE 

NO. 

1.  REPLY ON BEHALF OF EXECUTIVE OFFICER, NAGAR 

PALIKA PARISHAD, SAMBHAL IN COMPLIANCE WITH 

ORDER DATED 06.10.2025 OF THE HON’BLE TRIBUNAL 

 

2.  COPIES OF THE LAND RECORDS PERTAINING TO THE 

SITE IN QUESTION ARE ANNEXED HEREWITH AND 

COLLECTIVELY MARKED AS ANNEXURE-1 
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3.  COPIES OF GOOGLE EARTH AERIAL PHOTOGRAPHS 

OF THE SITE IN QUESTION ARE ANNEXED HEREWITH 

AND MARKED AS ANNEXURE-2 

 

4.  A COPY OF THE JOINT COMMITTEE REPORT DATED 

18.12.2025 IS ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-3 

 

5.  A COPY OF LETTER DATED 29.07.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-4 

 

6.  COPIES OF PHOTOGRAPHS OF IEC, DOOR TO DOOR 

COLLECTION AND SOURCE SEGREGATION ARE 

ANNEXED HEREWITH AND MARKED AS ANNEXURE-5 

 

7.  COPIES OF THE DETAILS AND PHOTOGRAPHS OF THE 

WASTE PROCESSING PLANTS ARE ANNEXED 

HEREWITH AND COLLECTIVELY MARKED AS 

ANNEXURE-6 

 

8.  COPIES OF THE CONTOUR SURVEY REPORT, THE 

WORK ORDER DATED 03.11.2025, AND THE 

AGREEMENT DATED 04.11.2025 ARE ANNEXED 

HEREWITH AND COLLECTIVELY MARKED AS 

ANNEXURE-7 
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9.  COPIES OF THE CERTIFICATE OF LEGACY WASTE 

PROCESSING AND PHOTOGRAPHS OF PROCESSING 

SITE ARE ANNEXED HEREWITH AND COLLECTIVELY 

MARKED AS ANNEXURE-8 

 

10.  COPIES OF THE NOTICE DATED 02.08.2024 AND THE 

FINE SLIPS DATED 13.10.2024 AND 15.11.2024 ARE 

ANNEXED HEREWITH AND COLLECTIVELY MARKED 

AS ANNEXURE-9 

 

 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR THE STATE OF U.P. 

EMAIL-bhanwar09jadon@gmail.com  

PHONE NO.-7838248353 

Date: 10.01.2026 

Place: NOIDA 
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A Step Towords Healthy Future ..... 

To 
Executive Officer, 
Nagar Palika Parishad, 
Sambhal, Uttar Pradesh 

www.verdemonde.com 

CIN No. U74999UP2018PTC100007 

Date: 09th January, 2026 

Subject: Submission of Certificate of Segregated Fractions (Inert, RDF, and Compost) 
from Processing of Legacy Waste at legacy waste Dumpsite located on Hasanpur 

Road, Sambhal, Uttar Pradesh 

Dear Sir/Madam, 

We, VERDE MONDE INFRAPROJECTS PVT. LTD., hereby submit the Certificate of 

Segregated Fractions, namely Inert material, Refuse Derived Fuel (RDF), and 

Compost, generated from the processing of legacy waste at the legacy waste 

dumpsite located on Hasanpur Road, Sambhal, Uttar Pradesh during the period of 

16th November 2025 to 31 st December 2025. 

The processing and segregation of legacy waste at the above-mentioned site have 
been carried out in accordance with the applicable rules, guidelines, and directions 

issued by the competent authorities. The enclosed certificate details the quantities and 
classification of the segregated fractions obtained during the processing operations. 

We request you to kindly take the enclosed certificate on record for compliance and 

further necessary action. In case any additional information, clarification, or 

documentation is required, we shall be glad to furnish the same at the ear:ljest. 

Thanking you. 
Yours faithfully, 
For VERDE MONDE INFRAPROJECTS PVT. LTD. 

E'INFRAPROJECTS P\/l LlD. 

Authorised Signatory 
Authorized Signatory 

Enclosure: 
Certificate of Segregated Fractions (Inert, RDF, Compost) 

Verde Monde lnfraprojects Pvt. Ltd. 
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TOTAl 
IDTAl c:ao 

TaTAl 
COMl'OST TOTAl TOTAL MOISTURE TaTAlC&O C&D WASTI: 

s.No. Penod TOTAl TOTAl R0f l<Of AT TOTAL COMPOST IN£11T AT 
llfl.A1<£(MT) ... OCBS(MT) RDf(MT) °''"''ch(MT) srrt(MT) COMPOST(MT) OfspJtch(MT] 

AT INERT INSERT 
lH WASTI:(MT] Dupotd>(MT) AT 

SITl(MT) WASTt(MT] DISPOSlD SITtS 
WASn(l\ll) srrt(l,(T] 

l 
16th Nov to 30th 

92U 911' 1659 390 1169 5528 660 '868 921 0 911 92 91 0 
Nov 2015 

911 

2 
lSt Dccto 31.si: 

18789 18789 3382 •20 
Dtt20l5 

2962 11273 110 10463 1879 1879 0 1879 168 188 0 

TOTAL 21QQ3 28003 so.u 110 Wl 16101 1470 lSill llllO llOO 0 llllO 110 l!O a 

CiS plJi. LiO. 

t,.11\horised Signator~ 
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